e o IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
"y PRINCLPAL BENGH
NEW DELHI

OA 1954/94
New Delhi this the 22nd day of July, 1999, A

Hon'ble Shri V,Ramakrishnan, Vice Chairman(A)
Hon'ble gt Lakshmi Swaminathan, Member (J)

St sl pe 1 Inspector i
visiona ersonne nspector in
the O?O Divisional Railwgy Manager

Northern Railway, State Entry Road,
New Delhi,
sh,Trilochan Singh
Divisional Personnel Inspector
in the 0/0 D.,R.M.,Northem Zailway,
State Entry Road, New Delhiy
Shri V.K, Sood

¢ Divisional Personnel Inspector
in the 0/0 Divisional Rallway Manager
Northern Railway, State Entry Road,
New Delhi,

Sh, Ashwani Kumar -

Divisional Personnel Inspector
office of the D,R.M. Northern Railway
State Entry Road,New Delhi.

shri Gurucharan Singh
Divisional Personnel BEnspector ‘\
office of the D.R.M.Northern Railway,

State Entry Road, New Delhi,

3

x :‘:LA ik

\ ¥ Applic ants
(By Advocate Shri B.S.Malnee,learned N

coungel ’Shroagh proxy counsel Sshri .

RQ Ro Rai

Versus

1;The General Manager, Northern
Railway, Baroda House,

New Delhi,
L) 2:iThe Divisional Railway Manager
Northern Railway, State Entry Road,
New Delhi,
3, 8h.K.L,Phawa

4:6h, Surya Lal
%::sh, Pritam Singh

6,shri Vijay Kumar
(All &;’W@lfax’e InspeCﬁQIS,D-RQPAQOffiCQ,
Northern Railway, New Delhi.!
7.5h.Rajiv Bhatnager,Sr.Welfar: Ingpector
in the 0/0 Railway Board,Rail Bhawan,
New Delhi@
JoRespondents

‘None for the respondents )



-

 (Hon'ble Smt lakshmi Swaminathan, Member (J) N

shri R.R,Rai, learned proxy counsel for the appiiﬂcamts
submits on instructions from the applicants that since they have
got the reliefs as prayed for in the OA from the respondents, he
wishes to withdraw the 0.A, |

2, In view of the above, OA is disposed of as w.thdrawnj
S m;‘ﬂé—{ -t s77 ,,;-ﬂ/‘\;'vw’d;a
..;Alzjr 5 . N Z AR g —
(smt.Lakshmi Swamirmathan) (V.Ramakrishnan )
Member(J) Vice Chairman(A)
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